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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
(A Statutory Body established under Food safety and standards Act, 2006)

Ministry of Health & Family Welfare, Government of lndia
FDA Bhawan, Kofla Road - 1 

.l0 
002

(Human Resource Division)

Sti{ olrfg : esrt@fssai.gov.in ric-6 €rqT : o't 1 2323 1679

Dated: 30.08.2024
Office Order No. 251/2024

Authority has approved the mutual transfer of the following
and Standards Authority of lndia, with immediate effect and

The Competent
officials of Food Safety
until further order:

sr. Name Post Currently posted
at

New place of posting

1 Ms. Surrya H fechnical
Officer

NFL, Mumbai WHU, Mumbar

Z Ms. Geetha M lecnnrcal
Officer

WH(J, Mumbai Nl-L, Mumbat

tran a m icials will be treated as own cost transfer
thus they will not be eligible lor TA/DA, transfer grant and joining time etc.
3. The officials are directed to get relieved from their current place of posting and
report at new place of posting under the intimation to HR Division, FSSAI (H0).
4. This issues with the approval of the Executive Director (HR).

Assistant Director
Human Resource Division

To:

All the concerned officials

Copy to:

. ED (HR)/(CS), FSSAT

. Advisor (QA), FSSAI

. Director, WRO, FSSAI

. Director, NFL-Mumbai, FSSAI

.7lf Division for uploading the order on e-Office notice board and FSSAI's
/ website.
. Service book
. Personal File
. Concerned Officer, HR Dlvision for necessary data updation.


